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La.te Rtunning of K. K. Expres 

4022. SHRI GEORGIE JOSEPH 
MUNDACKAL : Will the U'inister of 
RAILWAYS be pleased to state: 

(a) whether there is any improve-
ment in punctuality of K. K. Express; 

(b) how many times this train rea-
ched its destination, New Delhi and 
Trivandrum, in time during the last 
three months; and 

(c) what are the steps taken to keep 
this train running on time? 

THE DEPUTY MINISTER I~ THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) There has been some 
improvement in the performance at 126 
UP New Delhi-Trivandrum K. K. 
Express in the month of February' 82. 

(b) During the months of Decem-
ber' 81 to February '82, 125 Dn K. K. 
Express reached destination right 
time on '7 days and 126 Up K. K. Ex-
press on 11 days out of 26 trips each. 

t 

(c) Close watch is being kept on 
the running Of these trains at all le-
vels with a view to improve their pun-
ctuality. 

Demand of E.G .. Employ Re. 
Medical Facilities 

4023. SfUUMATI PRAN.a:ILA DAN-
DA VAT: Will the Minister at 
HEALTH AND FAMILY WELFARE 
be plea~d to state: 

(a) whether Government are aware 
of the fact that women worke s who 
constitute 62 per cent of the workers 
employed under IEmployment Guar-
antee Scheme have made :1 demand to 
provide medical facilities, mobile 
medical van and maternity benefits out 
of the fund to be created by the am-
ount deducted from their wa~es: and 

(b) if so, what action Government in-
tends to take in this matter? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Government is not 
aware of any such demand. 

(b) Does not arise. 
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Railway Employees 

4025. SHRI MOHAMMAD ASR'AR 
AHMAD: Will the Minister of .RAIL~ 

WAYS be pleased to state: 

(a) the number of railway em-
ployees of different categories and 
cadre category and cadre-wise) allo-
cated as regular as well as irregular 
(permanent and temporary) actuallY 
working under railways as On 1st Ja-
nuary, 1977 and 1st January, 1982; 
and 

(b) the mode of recruitment of these 
employees from time to time during 
the last 4 years (year-wise)? 

THE DEPUTY MINISTER IN THE 
MINISTRY 0;6' RAILWAYS AND 

IN THE DEPARTMENT OF PAR-
LIAMENT AFFAIRS (SHRI MAL-
LIKAR'JUN): (a) There are more than 
700 categories of employees on the 
Rallways. The number of cadres is 
also large. It will be appreciated 
that collection of Information ca.teeory-
wise and cadre-wise of permanent 
and temporary employees would be 
a voluminous taSk requirinll consid-
erable amount of labour all over the 
R.ailway Zones, Divisions, Production 
Units and other Offices and may not 
be commensurate with th~ object sou-
ght to be achieved in this connection. 
However, informa tion ia regard to 
total number of permanent/tempor-
ary , employees as on 1·1-1977 and 
1-1-1982 is being collected and will be 
laid on the table of the Sabha. 

(b) Direct recruitment of Railway 
employees wherever provided for is 
made as follows:-

(i) Group 'D' by r·~gularisation of 
Casual Labour Or from the op-
en market to some exi;ent in 
the case of VVorkshops or 
through the Employment Ex-
change on !he N.F. Railway. 

(ii) Group 'C' generally through 
Railway Service Commission. 

(iii) Group 'B' by departmental pro-
motion generally from Group 
'C'. 

(iv) Group 'A' through U.P.S.C. 

New Railway Lines in Kerala 

4026. PROF. P .. J. KURIEN: Will 
the Minister of RAIL W.A,,yS . be pleas-
ed to state: 

(a) details of New Railway lines 
proposed in the State Of Kerala; 

(b) the lines under investigation; 
and 

(c) the lines expected to be started 
in the current financial ,iear? . , 




